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Chandran, JJ.), 2025 SCC OnLine SC 980
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Appasaheb Pandurang Yadav v. Appasaheb Virupaksh Tandale, (Surya Kant and K.V. Viswanathan,
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Sharma, JJ.), 2024 SCC OnLine SC 5051
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Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 959
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George Masih, JJ.), 2025 SCC OnLine SC 976

Jasvinder Kaur v. State of Punjab, (Sanjay Kumar and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 5062
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Kamal Dev Prasad v. Mahesh Forge, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC
OnLine SC 978

Majji Triveni v. State of A.P., (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine
SC 5066

Malakappa v. Iffco Tokio General Insurance Co. Ltd., (Sudhanshu Dhulia and K. Vinod Chandran,
J1.), 2025 SCC OnLine SC 979

Manish Yadav v. State of U.P., (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC
5080

Mohd. Anwar v. State of U.P., (Abhay S. Oka and Ujjal Bhuyan, 1J.), 2024 SCC OnLine SC 5055
Om Parkash v. State of Punjab, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5054
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Pragya Mishra (Tiwari) v. State of M.P., (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine
SC 5076

Pramod Singh Parmar v. State of H.P., (Sanjay Kumar and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 5049

Preeti Choudhary v. State of M.P., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 5047
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OnLine SC 969

Renuka v. State of Karnataka, (P.S. Narasimha and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC
970

Rimpi Kumari v. State of Bihar, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine
SC 5058
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Sanjay Prasad v. Sushil Pandey, (Dr D.Y. Chandrachud, C.J. and Manoj Misra and Satish Chandra
Sharma, JJ.), 2024 SCC OnLine SC 5072

Savitridevi Sunilkumar Sain v. Sunilkumar Ghurelal Sain, (Dipankar Datta and Manmohan, JJ.), 2025
SCC OnLine SC 961
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Shardhamma v. Commr., (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC OnLine SC
977

Shyam Nandan Mehta v. Santosh Kumar, (Dipankar Datta and Prashant Kumar Mishra, JJ.), 2025
SCC OnLine SC 982

State of H.P. v. Narender Kumar, (J.K. Maheshwari and Sudhanshu Dhulia, JJ.), 2024 SCC OnLine
SC 5077

Sushila v. Rajesh, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5057

Tulsiram Goverdhandas Kalan v. Kalyan Dombivli Municipal Corpn., (Bela M. Trivedi and Pankayj
Mithal, JJ.), 2024 SCC OnLine SC 5075

Uma Vishwakarma v. Usha Raj Soni, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine
SC 5070

Venkataswamappa v. Chowdamma, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC
5064

Vikram Gupta v. Municipal Corpn. of Greater Mumbai, (Bela M. Trivedi and Pankaj Mithal, JJ.),
2024 SCC OnLine SC 5074

Visa Coke Ltd. v. Mesco Kalinga Steel Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
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Wrangle Investment Ltd. v. Mahendra Builders, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.),
2024 SCC OnLine SC 5048

Yogendra Singh Chauhan v. Director General of Anti-Corruption Bureau, (Sanjay Kumar and
Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC 5067

Allahabad High Court [65]
Aasharam v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 2554
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Amprish Kumar v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 2588
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of State Tax (Member) and B. Lakshmi Narayana, IRS, Joint Commissioner of Central Tax
(Member)), 2023 SCC OnLine AP AAR-GST 10

South India Krishna Oil & Fats (P) Ltd., In re, (K. Ravi Sankar, Commissioner of State Tax
(Member) and B. Lakshmi Narayana, IRS, Joint Commissioner of Central Tax (Member)), 2023
SCC OnLine AP AAR-GST 7

Sri Seetharamnjaneya Sortex, In re, (K. Ravi Sankar, Commissioner of State Tax (Member) and R.V.
Pradhamesh Bhanu, Joint Commissioner of Central Tax (Member)), 2023 SCC OnLine AP AAR-
GST 6

Zuari Farmhub Ltd., In re, (K. Ravi Sankar, Commissioner of State Tax (Member) and B. Lakshmi
Narayana, IRS, Joint Commissioner of Central Tax (Member)), 2023 SCC OnLine AP AAR-GST
9

Chhattisgarh Authority for Advance Ruling (GST) [2]

Hitachi Energy India Ltd., In re, (Sonal K. Mishra, Joint Commissioner and Shravan Kumar Bansal,
Additional Commissioner), 2023 SCC OnLine Chh AAR-GST 4

Gujarat Authority for Advance Ruling (GST) [I11]

Ambica Geotex (P) Ltd., In re, (Milind Kavatkar, Member (S) and Amit Kumar Mishra, Member (C)),
2022 SCC OnLine Guj AAR-GST 38

Avani Pharma, In re, (Riddhesh Raval, Member (SCST) and Amit Kumar Mishra, Member (CGST)),
2023 SCC OnLine Guj AAR-GST 25

Dedicated Freight Corridor Corpn. of India Ltd., In re, (Riddhesh Raval, Member (SGST) and Amit
Kumar Mishra, Member (CGST)), 2023 SCC OnLine Guj AAR-GST 24

Hojiwala Infrastructure Ltd., In re, (Milind Kavatkar, Member (S) and Amit Kumar Mishra, Member
(C)), 2022 SCC OnLine Guj AAR-GST 40

Palsana Enviro Protection Ltd., In re, (Milind Kavatkar, Member (S) and Amit Kumar Mishra,
Member (C)), 2022 SCC OnLine Guj AAR-GST 42

Prajapati Keval Dineshbhai, In re, (Milind Kavatkar, Member (S) and Amit Kumar Mishra, Member
(C)), 2022 SCC OnLine Guj AAR-GST 41

Punagri Organics & Life sciences (P) Ltd., In re, (Riddhesh Raval, Member (SCST) and Amit Kumar
Mishra, Member (CGST)), 2023 SCC OnLine Guj AAR-GST 28

Shivam Developers, In re, (Milind Kavatkar, Member (S) and Amit Kumar Mishra, Member (C)),
2022 SCC OnLine Guj AAR-GST 39

Surat Textile Market Coop. Shops & Warehouses Society Ltd., In re, (Riddhesh Raval, Member
(SCST) and Amit Kumar Mishra, Member (CGST)), 2023 SCC OnLine Guj AAR-GST 27

Tasty Thrills LLP, In re, (Riddhesh Raval, Member (SCST) and Amit Kumar Mishra, Member
(CGST)), 2023 SCC OnLine Guj AAR-GST 26

Haryana Authority for Advance Ruling (GST) [31]

100X Circle (P) Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2022
SCC OnLine Har AAR-GST 3
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ADS Spirits (P) Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2023
SCC OnLine Har AAR-GST 8

Amarnath Aggarwal, In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2022
SCC OnLine Har AAR-GST 12

Aroma Agrotech (P) Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST),
2022 SCC OnLine Har AAR-GST 11

ARPK Healthcare (P) Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST),
2023 SCC OnLine Har AAR-GST 4

AS&D Enterprise LLP, In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2022
SCC OnLine Har AAR-GST 4

BCITS (P) Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2022 SCC
OnLine Har AAR-GST 1

Brawn Cosmetics & Herbals (P) Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member
SGST), 2023 SCC OnLine Har AAR-GST 11

Carewell Biotech (P) Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST),
2022 SCC OnLine Har AAR-GST 5

Close-North Apartment Owner's Assn., In re, (Sunder Lal, Member CGST and Kumud Singh,
Member SGST), 2022 SCC OnLine Har AAR-GST 9

DD International (P) Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST),
2023 SCC OnLine Har AAR-GST 16

Ess Kay Motors, In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2023 SCC
OnLine Har AAR-GST 14

FMCL Henna Export Industries, In re, (Sunder Lal, Member CGST and Kumud Singh, Member
SGST), 2023 SCC OnLine Har AAR-GST 18

Johar Automobiles, In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2022 SCC
OnLine Har AAR-GST 6

L & K Manpower Services, In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST),
2023 SCC OnLine Har AAR-GST 10

Laurel Organics Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2022
SCC OnLine Har AAR-GST 13

M.N. Solar Co. In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2022 SCC
OnLine Har AAR-GST 7

Manvi Enterprise, In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2023 SCC
OnLine Har AAR-GST 7

Microtek Greenburg Condominium Assn., In re, (Sunder Lal, Member CGST and Kumud Singh,
Member SGST), 2023 SCC OnLine Har AAR-GST 15

Millenium Engineers, In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2022
SCC OnLine Har AAR-GST 10

Municipal Corpn., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2023 SCC
OnLine Har AAR-GST 6

New Age Instruments & Materials (P) Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh,
Member SGST), 2022 SCC OnLine Har AAR-GST 14

PI Industries Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2022 SCC
OnLine Har AAR-GST 2
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Rites Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2022 SCC OnLine
Har AAR-GST 8

Unimet Profiles (P) Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2023
SCC OnLine Har AAR-GST 9

V Civil Net India (P) Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST),
2023 SCC OnLine Har AAR-GST 17

Valley Residents Welfare Society, In re, (Sunder Lal, Member CGST and Kumud Singh, Member
SGST), 2022 SCC OnLine Har AAR-GST 15

VPS Motors (P) Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2023
SCC OnLine Har AAR-GST 12

Wazir Home Solutions (P) Ltd., In re, (Sunder Lal, Member CGST and Kumud Singh, Member
SGST), 2023 SCC OnLine Har AAR-GST 13

World Tele Services, In re, (Sunder Lal, Member CGST and Kumud Singh, Member SGST), 2023
SCC OnLine Har AAR-GST 5

Karnataka Authority for Advance Ruling (GST) [11]

Central Police Canteen, In re, (M.P. Ravi Prasad, Additional Commissioner of Commercial Taxes
Member (State) and Kiran Reddy T., Additional Commissioner of Customs & Indirect Taxes
Member (Central)), 2023 SCC OnLine Kar AAR-GST 26

Chamundeswari Elecricity Supply Corpn. Ltd., In re, (M.P. Ravi Prasad, Additional Commissioner of
Commercial Taxes Member (State) and Kiran Reddy T., Additional Commissioner of Customs &
Indirect Taxes Member (Central)), 2023 SCC OnLine Kar AAR-GST 32

Deeksha Sanjay, In re, (M.P. Ravi Prasad, Additional Commissioner of Commercial Taxes Member
(State) and Kiran Reddy T., Additional Commissioner of Customs & Indirect Taxes Member
(Central)), 2023 SCC OnLine Kar AAR-GST 35

Enzyme Business Center, In re, (M.P. Ravi Prasad, Additional Commissioner of Commercial Taxes
Member (State) and Kiran Reddy T., Additional Commissioner of Customs & Indirect Taxes
Member (Central)), 2023 SCC OnLine Kar AAR-GST 27

Hitze Boilers (P) Ltd., In re, (M.P. Ravi Prasad, Additional Commissioner of Commerial Taxes
Member (State) and Kiran Reddy T., Additional Commisioner of Customs & Indirect Taxes
Member (Central)), 2023 SCC OnLine Kar AAR-GST 28

Juspay Technologies (P) Ltd., In re, (M.P. Ravi Prasad, Additional Commissioner of Commercial
Taxes Member (State) and T. Kiran Reddy, Additional Commissioner of Customs & Indirect
Taxes Member (Central)), 2023 SCC OnLine Kar AAR-GST 30

Loyal Hospitality (P) Ltd., In re, (M.P. Ravi Prasad, Additional Commissioner of Commercial Taxes
Member (State) and Kiran Reddy T., Additional Commissioner of Customs & Indirect Taxes
Member (Central)), 2023 SCC OnLine Kar AAR-GST 34

Nagaraju Jayanna, In re, (M.P. Ravi Prasad, Additional Commissioner of Commercial Taxes
Member (State) and Kiran Reddy T., Additional Commissioner of Customs & Indirect Taxes
Member (Central)), 2023 SCC OnLine Kar AAR-GST 29

P.K.S. Centre for Learning, In re, (M.P. Ravi Prasad, Additional Commissioner of Commercial Taxes
Member (State) and Kiran Reddy T., Additional Commissioner of Customs & Indirect Taxes
Member (Central)), 2023 SCC OnLine Kar AAR-GST 31
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Sirimiri Nutrition Food Products (P) Ltd., In re, (M.P. Ravi Prasad, Additional Commissioner of
Commercial Taxes Member (State) and Kiran Reddy T., Additional Commissioner of Customs &
Indirect Taxes Member (Central)), 2023 SCC OnLine Kar AAR-GST 33

Kerala Authority for Advance Ruling (GST) [37]

Additional Skill Acquisition Programme Kerala, In re, (Rajeswari R. Nair, IRS & Additional
Commissioner of Central Tax Member and Abdul Latheef K., Joint Commissioner of State Tax
Member), 2023 SCC OnLine Ker AAR-GST 6

Ansalam Ancil, In re, (S.L. Sreeparvathy, IRS & Addl. Commissioner of Central Tax Member and K.
Abdul Latheef, Joint Commissioner of State Tax Member), 2023 SCC OnLine Ker AAR-GST 13

Aromal Manoj, In re, (S.L. Sreeparvathy, IRS & Additional Commissioner of Central Tax Member
and Abraham Renn S., IRS Additional Commissioner of State Tax Member), 2023 SCC OnLine
Ker AAR-GST 5

Best Money Gold Jewellery Ltd., In re, (S.L. Sreeparvathy, IRS & Additional Commissioner, Central
Tax Member and Abraham Renn S., IRS Additional Commissioner, State Tax Member), 2023
SCC OnLine Ker AAR-GST 14

Chipsan Aviation (P) Ltd., In re, (Gayathri P.G., IRS & Joint Commissioner of Central Tax Member
and Abdul Latheef K., Joint Commissioner of State Tax Member), 2023 SCC OnLine Ker AAR-
GST 8

Choice Foundation, In re, (S.L. Sreeparvathy, IRS & Additional Commissioner, Central Tax Member
and Abraham Renn S., IRS Additional Commissioner, State Tax Member), 2023 SCC OnLine Ker
AAR-GST 9

Choice Foundation, In re, (S.L. Sreeparvathy, IRS & Addl Commissioner of Central Tax Member and
Abraham Renn S., IRS Addl Commissioner of State Tax Member), 2023 SCC OnLine Ker AAR-
GST 15

Cochin Port Trust, In re, (S.L. Sreeparvathy, IRS & Additional Commissioner, Central Tax Member
and Abraham Renn S., IRS Additional Commissioner of State Tax Member), 2023 SCC OnLine
Ker AAR-GST 16

Confederation of Real Estate Developers' Assn. of India, In re, (S.L. Sreeparvathy, IRS & Joint
Commissioner of Central Tax Member and Abraham Renn S., I.R.S. Additional Commissioner of
State Tax Member), 2022 SCC OnLine Ker AAR-GST 18

Confident Projects Residential, In re, (S.L. Sreeparvathy, IRS & Additional Commissioner of Central
Tax Member and K. Abdul Latheef, Joint Commissioner of State Tax Member), 2023 SCC
OnLine Ker AAR-GST 17

Dharti Dredging & Infrastructure Ltd., In re, (S.L. Sreeparvathy, IRS & Additional Commissioner of
Central Tax Member and Abraham Renn S., IRS Additional Commissioner of State Tax
Member), 2023 SCC OnLine Ker AAR-GST 10

Emal Manjeri Global LLP, In re, (Gayathri P.G., IRS & Joint Commissioner of Central Tax Member
and Abdul Latheef K., Joint Commissioner of State Tax Member), 2023 SCC OnLine Ker AAR-
GST 18

Galaxy Homes (P) Ltd., In re, (S.L. Sreeparvathy, IRS & Joint Commissioner of Central Tax Member
and Abraham Renn S., IRS Additional Commissioner of State Tax Member), 2022 SCC OnLine
Ker AAR-GST 17
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Kannur International Airport Ltd., In re, (S.L. Sreeparvathy, IRS & Addl. Commissioner of Central
Tax Member and K. Abdul Latheef, Joint Commissioner of State Tax Member), 2023 SCC
OnLine Ker AAR-GST 19

Kerala Land Development Corpn. Ltd., In re, (Gayathri P.G., IRS & Joint Commissioner of Central
Tax Member and Abdul Latheef K., Joint Commissioner of State Tax Member), 2023 SCC
OnLine Ker AAR-GST 21

Kerala SEB, In re, (S.L. Sreeparvathy, IRS Additional Commissioner of Central Tax Member and
Abraham Renn S., IRS Additional Commissioner of State Tax Member), 2023 SCC OnLine Ker
AAR-GST 20

Kerala State Coop. Federation for Fisheries Development Ltd., In re, (S.L. Sreeparvathy, IRS & Joint
Commissioner of Central Tax Member and Abraham Renn S., IRS Additional Commissioner of
State Tax Member), 2022 SCC OnLine Ker AAR-GST 20

Kottoor Mathew Jose Mathew, In re, (Gayathri P.G., Joint Commissioner of Central Tax Member and
Abdul Latheef K., Joint Commissioner of State Tax Member), 2023 SCC OnLine Ker AAR-GST
22

Kunnassery Poulose Joy, In re, (Gayathri P.G., IRS & Joint Commissioner of Central Tax Member
and Abdul Latheef K., Joint Commissioner of State Tax Member), 2023 SCC OnLine Ker AAR-
GST 23

Kwality Auto Services, In re, (S.L. Sreeparvathy, IRS & Additional Commissioner of Central Tax
Member and Abdul Latheef K., Joint Commissioner of State Tax Member), 2023 SCC OnLine
Ker AAR-GST 24

Maha Voyage LLP, In re, (S.L. Sreeparvathy, IRS & Additional Commissioner of Central Tax
Member and Abdul Latheef K., Joint Commissioner of State State Tax Member), 2023 SCC
OnLine Ker AAR-GST 25

Manappuram Finance Ltd., In re, (S.L. Sreeparvathy, Additional Commissioner of Central Tax
Member and Abraham Renn S., Additional Commissioner of State Tax Member), 2023 SCC
OnLine Ker AAR-GST 26

Nirmal Associates, In re, (Gayathri P.G., IRS & Joint Commissioner of Central Tax Member and
Abdul Latheef K., Joint Commissioner of State Tax Member), 2023 SCC OnLine Ker AAR-GST
27

Palal Realty, In re, (S.L. Sreeparvathy, IRS & Additional Commissioner of Central Tax Member and
Abraham Renn S., IRS Additional Commissioner of State Tax Member), 2023 SCC OnLine Ker
AAR-GST 28

Paragon Polymer Products (P) Ltd., In re, (S.L. Sreeparvathy, IRS & Additional Commissioner,
CGST Member and Abraham Renn S., IRS Additional Commissioner, SGST Member), 2023
SCC OnLine Ker AAR-GST 29

Poozhikalayil Agencies, In re, (Gayathri P.G., IRS & Joint Commissioner of Central Tax Member and
Abdul Latheef K., Joint Commissioner of State Tax Member), 2023 SCC OnLine Ker AAR-GST
30

Prime Property Developers, In re, (S.L. Sreeparvathy, IRS & Additional Commissioner of Central
Tax Member and Abraham Renn S., IRS Additional Commissioner of State Tax Member), 2023
SCC OnLine Ker AAR-GST 11

Puthusserikudy Thankappan Santhosh, In re, (S.L. Sreeparvathy, IRS & Joint Commissioner of
Central Tax Member and Abraham Renn S., IRS Additional Commissioner of State Tax
Member), 2022 SCC OnLine Ker AAR-GST 19

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643908

-51 -

Ray Constructions Ltd., In re, (S.L. Sreeparvathy, IRS & Addl. Commissioner of Central Tax Member
and Abdul Latheef K., Joint Commissioner of State Tax Member), 2023 SCC OnLine Ker AAR-
GST 32

Regional Agricultural Research Station Pilicode, In re, (Rajeswari R. Nair, IRS & Additional
Commissioner of Central Tax Member and Abdul Latheef K., Joint Commissioner of State Tax
Member), 2023 SCC OnLine Ker AAR-GST 31

S. Radhakrishnan, In re, (S.L. Sreeparvathy, IRS & Additional Commissioner of Central Tax Member

and Abraham Renn S., IRS Additional Commissioner of State Tax Member), 2023 SCC OnLine
Ker AAR-GST 7

ULCCS Calicut City Infrastructure Development (P) Ltd., In re, (S.L. Sreeparvathy, IRS & Joint
Commissioner of Central Tax Member and Abraham Renn S., IRS Additional Commissioner of
State Tax Member), 2022 SCC OnLine Ker AAR-GST 15

University of Calicut, In re, (S.L. Sreeparvathy, Addl Commissioner of Central Tax Member and

Abdul Latheef K., Joint Commissioner of State Tax Member), 2023 SCC OnLine Ker AAR-GST
12

Woodpecker Machines India (P) Ltd., In re, (Gayathri P.G., IRS & Joint Commissioner of Central Tax
Member and Abdul Latheef K., Joint Commissioner of State Tax Member), 2023 SCC OnLine
Ker AAR-GST 33

YIS Power Solutions (P) Ltd., In re, (S.L. Sreeparvathy, Addl Commissioner of Central Tax Member
and K. Abdul Latheef, Joint Commissioner of State Tax Member), 2023 SCC OnLine Ker AAR-
GST 34

Zigma Global Environ Solutions (P) Ltd., In re, (S.L. Sreeparvathy, IRS Joint Commissioner of
Central Tax Member and Abraham Renn S., IRS Additional Commissioner of State Tax
Member), 2022 SCC OnLine Ker AAR-GST 16

Odisha Authority for Advance Ruling (GST) [2]

Indian Metals & Ferro Alloys Ltd., In re, (Gopal Krishna Pati, IRS, Additional Commissioner and
P.K. Mohanty, OFS (SS), Special Commissioner of CT&GST, Commissionerate, CT&GST),
2022 SCC OnLine Odisha AAR-GST 4

Punjab Authority for Advance Ruling (GST) [16]

Ahuja Industries, In re, (Varinder Kaur, Additional Commissioner of Central Tax (Central Tax) and
Viraj Shyamkarn Tidke, Additional Commissioner of State Tax-1 (State Tax)), 2022 SCC OnLine
PB AAR-GST 18

Bansal Industries, In re, (Varinder Kaur, Additional Commissioner of Central Tax (Central Tax) and
Viraj Shyamkarn Tidke, Additional Commissioner of State Tax-1 (State Tax)), 2022 SCC OnLine
PB AAR-GST 4

Global Foods, In re, (Varinder Kaur, Additional Commissioner of Central Tax (Central Tax) and

Viraj Shyamkarn Tidke, Additional Commissioner of State Tax-1 (State Tax)), 2022 SCC OnLine
PB AAR-GST 5

GVNR Health (P) Ltd., In re, (Varinder Kaur, Additional Commissioner of Central Tax (Central Tax)
and Viraj Shyamkarn Tidke, Additional Commissioner of State Tax-1 (State Tax)), 2022 SCC
OnLine PB AAR-GST 8
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International Traders, In re, (Varinder Kaur, Additional Commissioner of Central Tax (Central Tax)
and Viraj Shyamkarn Tidke, Additional Commissioner of State Tax-1 (State Tax)), 2022 SCC
OnLine PB AAR-GST 9

Kaka Ram Hari Chand, In re, (Varinder Kaur, Additional Commissioner of Central Tax (Central Tax)
and Viraj Shyamkarn Tidke, Additional Commissioner of State Tax-1 (State Tax)), 2022 SCC
OnLine PB AAR-GST 16

Mukesh Agarwal, In re, (Varinder Kaur, Additional Commissioner of Central Tax (Central Tax) and
Viraj Shyamkarn Tidke, Additional Commissioner of State Tax-1 (State Tax)), 2022 SCC OnLine
PB AAR-GST 10

Nasa Brain & Spine Centre, In re, (Varinder Kaur, Additional Commissioner of Central Tax (Central
Tax) and Viraj Shyamkarn Tidke, Additional Commissioner of State Tax-1 (State Tax)), 2022
SCC OnLine PB AAR-GST 11

Nidhi Sharma, In re, (Varinder Kaur, Additional Commissioner of Central Tax (Central Tax) and
Viraj Shyamkarn Tidke, Additional Commissioner of State Tax-1 (State Tax)), 2022 SCC OnLine
PB AAR-GST 12

Puneet Kad, In re, (Varinder Kaur, Additional Commissioner of Central Tax (Central Tax) and Viraj
Shyamkarn Tidke, Additional Commissioner of State Tax-1 (State Tax)), 2022 SCC OnLine PB
AAR-GST 17

Punjab State Power Corpn. Ltd., In re, (Varinder Kaur, Additional Commissioner of Central Tax
(Central Tax) and Viraj Shyamkarn Tidke, Additional Commissioner of State Tax-1 (State Tax)),
2022 SCC OnLine PB AAR-GST 6

Sumit Babbar, In re, (Varinder Kaur, Additional Commissioner of Central Tax (Central Tax) and
Viraj Shyamkarn Tidke, Additional Commissioner of State Tax-1 (State Tax)), 2022 SCC OnLine
PB AAR-GST 13

Tarsem Chand Garg Contractor, In re, (Varinder Kaur, Additional Commissioner of Central Tax
(Central Tax) and Viraj Shyamkarn Tidke, Additional Commissioner of State Tax-1 (State Tax)),
2022 SCC OnLine PB AAR-GST 15

Vividha Infrastructure (P) Ltd., In re, (Varinder Kaur, Additional Commissioner of Central Tax
(Member-Central GST) and Showkat Ahmad Parray, Additional Commissioner of State Tax
(Member-State GST)), 2022 SCC OnLine PB AAR-GST 14

Vividha Infrastructure (P) Ltd., In re, (Varinder Kaur, Additional Commissioner of Central Tax
(Member-Central GST) and Showkat Ahmad Parray, Additional Commissioner of State Tax
(Member-State GST)), 2022 SCC OnLine PB AAR-GST 7

Rajasthan Authority for Advance Ruling (GST) [13]

Bhawna Khandelwal, In re, (Umesh Kumar Garg, Joint Commissioner Member (Central Tax) and
Mahesh Kumar Gowla, Additional Commissioner Member (State Tax)), 2023 SCC OnLine Raj
AAR-GST 17

Bhori Lal Mohan Lal, In re, (Umesh Kumar Garg, Joint Commissioner Member (Central Tax) and
Mahendra Singh Kavia, Additional Commissioner Member (State Tax)), 2023 SCC OnLine Raj
AAR-GST 20

Celebal Technologies (P) ltd., In re, (Umesh Kumar Garg, Joint Commissioner Member (Central Tax)
and M.S. Kavia, Additional Commissioner Member (State Tax)), 2022 SCC OnLine Raj AAR-
GST9
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Deepak Jain, In re, (Umesh Kumar Garg, Joint Commissioner Member (Central Tax) and Mahesh
Kumar Gowla, Additional Commissioner Member (State Tax)), 2023 SCC OnLine Raj AAR-GST
15

Digamber Jain Sidhkut Chaityalaya, In re, (Mahipal Singh, Additional Commissioner Member
(Central Tax) and Mahesh Kumar Gowla, Additional Commissioner Member (State Tax)), 2024
SCC OnLine Raj AAR-GST 8

Glensky Spirits (P) Ltd., In re, (Umesh Kumar Garg, Joint Commissioner Member (Central Tax) and
M.S. Kavia, Additional Commissioner Member (State Tax)), 2023 SCC OnLine Raj AAR-GST
21

Kasar Industries, In re, (Umesh Garg, Joint Commissioner Member (Central Tax) and Mahesh Kumar
Gowla, Additional Commissioner Member (State Tax)), 2023 SCC OnLine Raj AAR-GST 19

Mangala Product (P) Ltd., In re, (Umesh Kumar Garg, Joint Commissioner Member (Central Tax)
and Mahesh Kumar Gowla, Additional Commissioner Member (State Tax)), 2023 SCC OnLine
Raj AAR-GST 13

Pink City Steel Rolling Mills (P) Ltd., In re, (Umesh Kumar Garg, Joint Commissioner Member
(Central Tax) and Mahesh Kumar Gowla, Additional Commissioner Member (State Tax)), 2023
SCC OnLine Raj AAR-GST 16

Raghubala Construction Co. In re, (Umesh Kumar Garg, Joint Commissioner Member (Central Tax)
and Mahesh Kumar Gowla, Additional Commissioner Member (State Tax)), 2023 SCC OnLine
Raj AAR-GST 18

Samarpan Processing (P) ltd., In re, (Umesh Kumar Garg, Joint Commissioner Member (Central Tax)
and M.S. Kavia, Additional Commissioner Member (State Tax)), 2022 SCC OnLine Raj AAR-
GST 10

Vishwas Green Energy, In re, (Umesh Kumar Garg, Joint Commissioner Member (Central Tax) and
Mahesh Kumar Gowla, Special Commissioner Member (State Tax)), 2023 SCC OnLine Raj
AAR-GST 14

Tamil Nadu Authority for Advance Ruling (GST) [136]

2 Win Residency Ladies Hostel, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 59

A.J. Nest, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 12

Aathira Ladies Hostel, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 60

Abhithanjali Traders, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 36

Access Healthcare Services (P) Ltd., In re, (R. Gopalsamy, I.R.S., Additional Commissioner/Member
and N. Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 18

Arihant Hostel, In re, (D. Jayapriya, .LR.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 64

Arputha womens Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 27

Arul Ladies Hostel, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 113
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AVEVA Software (P) Ltd., In re, (R. Gopalsamy, .R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 55

Be Well Hospitals (P) Ltd., In re, (T.G. Venkatesh, I.R.S., Additional Commissioner/Member and K.
Latha, M.Sc., (Agri), Joint Commissioner (ST)/Member), 2022 SCC OnLine TN AAR-GST 33

Best Money Gold Jewellery Ltd., In re, (T.G. Venkatesh, [.LR.S., Additional Commissioner/Member
and K. Latha, M.Sc., (Agri), Joint Commissioner (ST)/Member), 2022 SCC OnLine TN AAR-
GST 29

Bhagvati Ladies Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 104

Bharath Jothi Ladies Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 105

Butterfly Gandhimathi Appliances Ltd., In re, (D. Jayapriya, I.LR.S., Additional
Commissioner/Member (CGST) and T. Indira, Joint Commissioner/Member (SGST)), 2023 SCC
OnLine TN AAR-GST 37

Cindrella's Castle, In re, (D. Jayapriya, Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 108

Comfort Stay Ladies Hostel, In re, (D. Jayapriya, L.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 77

Coral Manufacturing Works India (P) Ltd., In re, (T.G. Venkatesh, [.LR.S., Additional
Commissioner/Member and K. Latha, M.Sc., (Agri), Joint Commissioner (ST)/Member), 2022
SCC OnLine TN AAR-GST 25

Coronation Arts Crafts, In re, (T.G. Venkatesh, .R.S., Additional Commissioner/Member and K.
Latha, M.sc., (Agri) Joint Commissioner (ST)/Member), 2022 SCC OnLine TN AAR-GST 31

CPP Grand Ladies Hostel, In re, (D. Jayapriya, .R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 96

Datffodils Ladies Hostel, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 112

Delphi TVS Technologies Ltd., In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and T.
Indira, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 41

Devendran Coal International (P) Ltd., In re, (T.G. Venkatesh, I.R.S., Additional
Commissioner/Member and K. Latha, M.Sc., (Agri), Joint Commissioner (ST)/Member), 2022
SCC OnLine TN AAR-GST 24

Dwell Tower Ladies Hostel, In re, (D. Jayapriya, [.LR.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 81

Eastern Common Effluent Treatment Co. (P) Ltd., In re, (D. Jayapriya, [.LR.S., Additional
Commissioner/Member and N. Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN
AAR-GST 57

Ezhilagam Ladies Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 93

Faiveley Transport Rail Technologies India (P) Ltd., In re, (D. Jayapriya, [.R.S., Additional
Commissioner/Member (CGST) and T. Indira, Joint Commissioner/Member (SGST)), 2023 SCC
OnLine TN AAR-GST 48

Float Glass Centre, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member (CGST) and T.
Indira, Joint Commissioner/Member (SGST)), 2023 SCC OnLine TN AAR-GST 39
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Foster Wheeler (G.B.) Ltd., In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 20

Freeze Tech Innovations, In re, (T.G. Venkatesh, I.R.S. Member/Additional Commissioner and K.
Latha, M.Sc., (Agri.), Member/Joint Commissioner (ST)), 2022 SCC OnLine TN AAR-GST 28

G.R. Ladies Hostel, In re, (D. Jayapriya, Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 101

Gem & Gem Ladies Hostel, In re, (D. Jayapriya, Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 110

Gokulam Ladies Hostel, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 74

Good Hands Facility Management Services, In re, (R. Gopalsamy, .R.S., Additional
Commissioner/Member and N. Usha, Joint Commissioner (ST)/Member), 2022 SCC OnLine TN
AAR-GST 21

Gorantla Geosynthetics (P) Ltd., In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member
(CGST) and T. Indira, Joint Commissioner/Member (SGST)), 2023 SCC OnLine TN AAR-GST
38

Green Home Ladies Hostel, In re, (D. Jayapriya, l.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 91

GVK Accommodations, In re, (D. Jayapriya, Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 126

Harshitha Infra Engineering (P) Ltd., In re, (R. Gopalsamy, [.R.S., Additional
Commissioner/Member and N. Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN
AAR-GST 19

Heavens Ladies Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 98

Hi Tech Residency, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 79

Hifi Hostel, In re, (D. Jayapriya, L.R.S., Additional Commisioner/Member and N. Usha, Joint
Commisioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 65

Hosur Coir Foams (P) Ltd., In re, (R. Gopalsamy, I.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 125

HP India Sales (P) Ltd., In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 13

Indian Hume Pipe Co. Ltd., In re, (R. Gopalsamy, [.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 49

Indico Motors (P) Ltd., In re, (D. Jayapriya, .R.S., Additional Commissioner/Member (CGST) and T.
Indira, Joint Commissioner (ST)/Member (SGST)), 2023 SCC OnLine TN AAR-GST 44

Iniya Ladies Hostel, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 103

lonbond Coating (P) Ltd., In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member (CGST) and
T. Indira, Joint Commissioner/Member (SGST)), 2023 SCC OnLine TN AAR-GST 42

J.K. Fenner (India) Ltd., In re, (R. Gopalsamy, I.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 23
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J.K. Ladies Hostel, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 71

Jai Sree Hostel, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 80

K.R. Residency Mens Hostel, In re, (D. Jayapriya, L.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 67

K.R.K. Accomadation, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 66

Karaipudur Common Effluent Treatment Plant (P) Ltd., In re, (R. Gopalsamy, [.R.S., Additional
Commissioner/Member and N. Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN
AAR-GST 52

KK Processors, In re, (D. Jayapriya, L.R.S., Additional Commissioner/Member (CGST) and T. Indira,
Joint Commissioner/Member (SGST)), 2023 SCC OnLine TN AAR-GST 17

Krissh Shelters, In re, (D. Jayapriya, L.R.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 106

Kumaran Medical Center, In re, (T.G. Venkatesh, I.R.S., Additional Commissioner/Member and K.
Latha, M.Sc., (Agri), Joint Commissioner (ST)/Member), 2022 SCC OnLine TN AAR-GST 38

Kurinji Womens Hostel-1, In re, (D. Jayapriya, .R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 84

Kurinji Womens Hostel-2, In re, (D. Jayapriya, .R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 89

Lakme Ladies Hostel, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 117

Lara Ladies Hostel, In re, (D. Jayapriya, Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 109

Lavender Residency, In re, (D. Jayapriya, L.LR.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 87

Lion Seat Cushions (P) Ltd., In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 30

Luksha Consulting (P) Ltd., In re, (R. Gopalsamy, I.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 43

Madha Illam, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 97

Madhura Hostel, In re, (D. Jayapriya, .R.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 70

Madurai Famous Jigarthanda LLP, In re, (R. Gopalsamy, I.R.S., Additional Commissioner/Member
and N. Usha, Joint Commisioner (ST)/Member), 2022 SCC OnLine TN AAR-GST 41

Mitsubishi Electric India (P) Ltd., In re, (D. Jayapriya, L.R.S., Additional Commissioner/Member
(CGST) and T. Indira, Joint Commissioner/Member (SGST)), 2023 SCC OnLine TN AAR-GST
40

N.R. Engineering Industries, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and T.
Indira, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 47

Natarajan Jothilakshmi, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member (CGST) and
T. Indira, Joint Commissioner/Member (SGST)), 2023 SCC OnLine TN AAR-GST 15
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New Snekham Girls Hostel, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 111

Nithiyashree Ladies Hostel, In re, (D. Jayapriya, Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 102

Nivishna Ladies Hostel, In re, (D. Jayapriya, L.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 88

NTL India (P) Ltd., In re, (T.G. Venkatesh, I.R.S., Additional Commissioner/Member and K. Latha,
M.Sc., (Agri), Joint Commissioner (ST)/Member), 2022 SCC OnLine TN AAR-GST 34

Oerlikon Friction System (India) (P) Ltd., In re, (D. Jayapriya, [.R.S., Additional
Commissioner/Member (CGST) and T. Indira, Joint Commissioner/Member (SGST)), 2023 SCC
OnLine TN AAR-GST 16

OLA Electric Technologies (P) Ltd., In re, (T.G. Venkatesh, I.R.S., Additional
Commissioner/Member and K. Latha, M.Sc., (Agri), Joint Commissioner (ST)/Member), 2022
SCC OnLine TN AAR-GST 39

Peacock Mens Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 68

PLSM Ladies Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 107

Polaris Foundation, In re, (R. Gopalsamy, [.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 25

Radha Ladies Hostel, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 124

Raksha Hostel for Women, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 85

Royal Coach Builders, In re, (R. Gopalsamy, [.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (Commercial Taxes)/Member), 2022 SCC OnLine TN AAR-GST 40

Royal Girls Hostel, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 78

RVR Ladies Hostel, In re, (D. Jayapriya, Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 21

Sai Nivas Ladies Hostel, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 75

Sakkthi Polymers, In re, (T.G. Venkatesh, L.R.S., Additional Commissioner/Member and K. Latha,
M.Sc., (Agri), Joint Commissioner (ST)/Member), 2022 SCC OnLine TN AAR-GST 36

Senora Ladies Hostel, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 61

Seshadri Srikanth, In re, (R. Gopalsamy, [.R.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (Commercial Taxes)/Member), 2023 SCC OnLine TN AAR-GST 22

Shiva Residency, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 62

Shree Balaji Ladies Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 119

Shri Daksha Girls Hostel, In re, (D. Jayapriya, [.LR.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 76

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002643983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002644079

-58 -

Shri Shivani Laides Hostel, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 86

Shriram Sai Nest Ladies Hostel, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and
N. Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 114

Sirupooluvapatti Common Effluent Treatment Plant (P) Ltd., In re, (D. Jayapriya, [.LR.S., Additional
Commissioner/Member and N. Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN
AAR-GST 58

Sivanthi Joe Coirs, In re, (T.G. Venkatesh, .LR.S. Member/Additional Commissioner and K. Latha,
M.Sc., (Agri.), Member/Joint Commissioner (ST)), 2022 SCC OnLine TN AAR-GST 26

SMR Gents Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 69

Snegithi Ladies Hostel & Catering, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member
and N. Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 63

Snekham Residency I, In re, (D. Jayapriya, L.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 73

Snekham Residency-1I, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 95

Soggo, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 83

SOM VCL, In re, (T.G. Venkatesh, I.R.S., Additional Commissioner/Member and K. Latha, M.Sc.,
(Agri), Joint Commissioner (ST)/Member), 2022 SCC OnLine TN AAR-GST 23

Soundaryam Womens Hostel, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 26

Sree Nest Ladies Hostel, In re, (D. Jayapriya, L.LR.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 28

Sri Kalaiselvan Sago Factory, In re, (R. Gopalsamy, [.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 24

Sri Krishana Ladies Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 118

Sri Krishana Ladies Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 99

Sri Krishna INN, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 94

Sri Naachimaar Engineering Constructions, In re, (R. Gopalsamy, I.R.S., Additional
Commissioner/Member and N. Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN
AAR-GST 50

Sri Sabari Ladies Hostel, In re, (D. Jayapriya, I.LR.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 121

Srinivasakumar Veeramani, In re, (T.G. Venkatesh, I.R.S., Additional Commissioner/Member and K.
Latha, M.Sc., (Agri), Joint Commissioner (ST)/Member), 2022 SCC OnLine TN AAR-GST 32

SRS Ladies Hostel, In re, (D. Jayapriya, Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 100
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State Industries Promotion Corpn. of Tamilnadu Ltd., In re, (R. Gopalsamy, I.R.S., Additional
Commissioner/Member and N. Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN
AAR-GST 54

Stay Ladies Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 116

Subam Papers (P) Ltd., In re, (D. Jayapriya, .R.S., Additional Commissioner/Member (CGST) and T.
Indira, Joint Commissioner/Member (SGST)), 2023 SCC OnLine TN AAR-GST 14

Subiksha Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 122

Sundaram Clayton Ltd., In re, (D. Jayapriya, L.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 33

Sundaram Clayton Ltd., In re, (D. Jayapriya, l.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 34

Sundaram Finance Ltd., In re, (T.G. Venkatesh, .R.S. Member/Additional Commissioner and K.
Latha, M.Sc., (Agri.), Member/Joint Commissioner (ST)), 2022 SCC OnLine TN AAR-GST 27

Surya Ladies Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 120

Suswani Foundations (P) Ltd., In re, (D. Jayapriya, L.R.S., Additional Commissioner/Member (CGST)
and T. Indira, Joint Commissioner/Member (SGST)), 2023 SCC OnLine TN AAR-GST 46

T.N. Generation & Distribution Corpn. Ltd., In re, (D. Jayapriya, L.R.S., Additional
Commissioner/Member (CGST) and T. Indira, Joint Commissioner/Member (SGST)), 2023 SCC
OnLine TN AAR-GST 45

T.N. Nurses & Midwives Council, In re, (R. Gopalsamy, I.R.S., Additional Commissioner/Member
and N. Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 51

Tapovan Living Solutions, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N.
Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 82

Thai Mookambikaa Ladies Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and
N. Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 72

Thulasi Ladies Hostel, In re, (D. Jayapriya, l.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 92

Trident Pneumatics (P) Ltd., In re, (T.G. Venkatesh, [.R.S., Additional Commissioner/Member and K.
Latha, M.Sc., (Agri), Joint Commissioner (ST)/Member), 2022 SCC OnLine TN AAR-GST 35

Tulasi Textiles, In re, (T.G. Venkatesh, I.R.S., Additional Commissioner/Member and K. Latha,
M.Sc., (Agri), Joint Commissioner (ST)/Member), 2022 SCC OnLine TN AAR-GST 37

Tvl. Raja Dheepam Spinning Mills (P) Ltd., In re, (R. Gopalsamy, I.R.S., Additional
Commissioner/Member and N. Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN
AAR-GST 53

Udayam Ladies Hostel, In re, (D. Jayapriya, I.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 90

V.S. Trading Co. In re, (R. Gopalsamy, [.R.S., Additional Commissioner/Member and N. Usha, Joint
Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 56

Vaighai Agro Products Ltd., (T.G. Venkatesh, I.R.S., Additional Commissioner/Member and K.
Latha, M.Sc., (Agri), Joint Commissioner (ST)/Member), 2022 SCC OnLine TN AAR-GST 22
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Valli Womens Hostel, In re, (D. Jayapriya, L.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 115

Versa Drives (P) Ltd., In re, (T.G. Venkatesh, .R.S., Additional Commissioner/Member and K.
Latha, M.Sc., (Agri), Joint Commissioner (ST)/Member), 2022 SCC OnLine TN AAR-GST 30

Vignesh Guru Traders, In re, (R. Gopalsamy, I.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 35

Vijay Flexi Packaging Industries, In re, (D. Jayapriya, [.LR.S., Additional Commissioner/Member and
N. Usha, Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 32

Visalatchi Ladies Hostel, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 123

Vrindavan Ladies Hostel, In re, (D. Jayapriya, [.R.S., Additional Commissioner/Member and N. Usha,
Joint Commissioner (ST)/Member), 2023 SCC OnLine TN AAR-GST 29

Telangana Authority for Advance Ruling (GST) [28]

Bambino Pasta Food Industries (P) Ltd., In re, (S.V. Kasi Visweswara Rao, Additional Commissioner
(State Tax) and Sahil Inamdar, Additional Commissioner (Central Tax)), 2022 SCC OnLine TS
AAR-GST 54

Comsat Systems (P) Ltd., In re, (S.V. Kasi Visweswara Rao, Additional Commissioner (State Tax)
and Sahil Inamdar, Additional Commissioner (Central Tax)), 2022 SCC OnLine TS AAR-GST 45

Dachepalli Printers, In re, (S.V. Kasi Visweswara Rao, Additional Commissioner (State Tax) and
Sahil Inamdar, Additional Commissioner (Central Tax)), 2022 SCC OnLine TS AAR-GST 56

DRS Cargo Movers (P) Ltd., In re, (S.V. Kasi Visweswara Rao, Additional Commissioner (State
Taxes) and Sahil Inamdar, (I.R.S.), Additional Commissioner (Central Taxes)), 2023 SCC OnLine
TS AAR-GST 14

Gandour India Food Processing (P) Ltd., In re, (S5.V. Kasi Visweswara Rao, Additional
Commissioner (State Tax) and Sahil Inamdar, Additional Commissioner (Central Tax)), 2022
SCC OnLine TS AAR-GST 46

Healersark Resources (P) Ltd., In re, (B. Raghu Kiran, IRS, Additional Commissioner (Central Tax)
and S.V. Kasi Visweswara Rao, Additional Commissioner (State Tax)), 2022 SCC OnLine TS
AAR-GST 49

Jaiprakash Associates Ltd., In re, (S.V. Kasi Visweswara Rao, Additional Commissioner (State
Taxes) and Sahil Inamdar, I.R.S., Additional Commissioner (Central Taxes)), 2023 SCC OnLine
TS AAR-GST 20

Jayabheri Orange Country Owners Assn., In re, (B. Raghu Kiran, IRS, Additional Commissioner
(Central Tax) and S.V. Kasi Visweswara Rao, Additional Commissioner (State Tax)), 2022 SCC
OnLine TS AAR-GST 51

MED Equipments, In re, (S.V. Kasi Visweswara Rao, Additional Commissioner (State Taxes) and
Sahil Inamdar, Additional Commissioner (Central Taxes)), 2022 SCC OnLine TS AAR-GST 47

Multisorb Technologies India (P) Ltd., In re, (B. Raghu Kiran, IRS, Additional Commissioner
(Central Tax) and S.V. Kasi Visweswara Rao, Additional Commissioner (State Tax)), 2022 SCC
OnLine TS AAR-GST 41

NCC Urban one Apartment Owners Mutually Aided Coop. Society Ltd., In re, (S.V. Kasi Visweswara
Rao, Additional Commissioner (State Taxes) and Sahil Inamdar, I.R.S., Additional Commissioner
(Central Taxes)), 2023 SCC OnLine TS AAR-GST 19
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Orient Cement Ltd., In re, (S.V. Kasi Visweswara Rao, Additional Commissioner (State Taxes) and
Sahil Inamdar, I.R.S., Additional Commissioner (Central Taxes)), 2023 SCC OnLine TS AAR-
GST 21

Panchajanya Lube Solutions, In re, (B. Raghu Kiran, IRS, Additional Commissioner (Central Tax)
and S.V. Kasi Visweswara Rao, Additional Commissioner (State Tax)), 2022 SCC OnLine TS
AAR-GST 42

Siddhartha Constructions, In re, (B. Raghu Kiran, IRS, Additional Commissioner (Central Tax) and
S.V. Kasi Visweswara Rao, Additional Commissioner (State Tax)), 2022 SCC OnLine TS AAR-
GST 57

Singareni Collieries Co. Ltd., In re, (B. Raghu Kiran, IRS, Additional Commissioner (Central Tax)
and S.V. Kasi Visweswara Rao, Additional Commissioner (State Tax)), 2022 SCC OnLine TS
AAR-GST 50

Singareni Collieries Co. Ltd., In re, (B. Raghu Kiran, IRS, Additional Commissioner (Central Tax)
and S.V. Kasi Visweswara Rao, Additional Commissioner (State Tax)), 2022 SCC OnLine TS
AAR-GST 52

Sri Bhavani Developers, In re, (B. Raghu Kiran, IRS, Additional Commissioner (Central Tax) and
S.V. Kasi Visweswara Rao, Additional Commissioner (State Tax)), 2022 SCC OnLine TS AAR-
GST 58

Srico Projects (P) Ltd., In re, (B. Raghu Kiran, IRS, Additional Commissioner (Central Tax) and S.V.
Kasi Visweswara Rao, Additional Commissioner (State Tax)), 2022 SCC OnLine TS AAR-GST
48

Srico Projects (P) Ltd., In re, (B. Raghu Kiran, IRS, Additional Commissioner (Central Tax) and S.V.
Kasi Visweswara Rao, Additional Commissioner (State Tax)), 2022 SCC OnLine TS AAR-GST
53

Srico Projects (P) Ltd., In re, (S.V. Kasi Visweswara Rao, Additional Commissioner (State Taxes)
and Sahil Inamdar, Additional Commissioner (Central Taxes)), 2023 SCC OnLine TS AAR-GST
18

SSRK Plastics (P) Ltd., In re, (S.V. Kasi Visweswara Rao, Additional Commissioner (State Tax) and
Sahil Inamdar, Additional Commissioner (Central Tax)), 2022 SCC OnLine TS AAR-GST 55

TPSC (India) (P) Ltd., In re, (S.V. Kasi Visweswara Rao, Additional Commissioner (State Taxes) and
Sahil Inamdar, IRS, Additional Commissioner (Central Taxes)), 2023 SCC OnLine TS AAR-GST
13

Versatile Auto Components (P) Ltd., In re, (S.V. Kasi Visweswara Rao, Additional Commissioner
(State Taxes) and Sahil Inamdar, (I.R.S.), Additional Commissioner (Central Taxes)), 2023 SCC
OnLine TS AAR-GST 16

Vishnu Granites (P) Ltd., In re, (B. Raghu Kiran, IRS, Additional Commissioner (Central Tax) and
S.V. Kasi Visweswara Rao, Additional Commissioner (State Tax)), 2022 SCC OnLine TS AAR-
GST 43

Vodafone Idea Ltd., In re, (B. Raghu Kiran, IRS, Additional Commissioner (Central Tax) and S.V.
Kasi Visweswara Rao, Additional Commissioner (State Tax)), 2022 SCC OnLine TS AAR-GST
44

VS Hi-Tech Security Forms, In re, (S.V. Kasi Visweswara Rao, Additional Commissioner (State
Taxes) and Sahil Inamdar, (I.R.S.), Additional Commissioner (Central Taxes)), 2023 SCC OnLine
TS AAR-GST 17
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YS Hitech Secure Print (P) Ltd., In re, (S.V. Kasi Visweswara Rao, Additional Commissioner (State
Taxes) and Sahil Inamdar, I.R.S., Additional Commissioner (Central Taxes)), 2023 SCC OnLine
TS AAR-GST 15

Uttar Pradesh Authority for Advance Ruling (GST) [§8]

CAE Simulation Training (P) Ltd., In re, (Rajendra Kumar, Additional Commissioner, Central Goods
and Service Tax Audit Commissionerate, Member (Central Tax) and Vivek Arya, Joint
Commissioner, State Goods and Service Tax Member (State Tax)), 2022 SCC OnLine UP AAR-
GST 13

Gobind Sugar Mills Ltd., In re, (Rajendra Kumar, Additional Commissioner, Central Goods and
Service Tax Audit Commissionerate, Member (Centra, Tax) and Harilal Prajapati, Joint
Commissioner, State Goods and Service Tax Member (State Tax)), 2023 SCC OnLine UP AAR-
GST 19

National Highways Authority of India, In re, (Rajendra Kumar, Additional Commissioner, Central
Goods and Service Tax Audit Commissionerate, Member (Central Tax) and Harilal Prajapati,
Joint Commissioner, State Goods and Service Tax Member (State Tax)), 2023 SCC OnLine UP
AAR-GST 20

National Highways Authority of India, In re, (Rajendra Kumar, Additional Commissioner, Central
Goods and Service Tax Member (Central Tax) and Vivek Arya, Joint Commissioner, State Goods
and Service Tax Member (State Tax)), 2022 SCC OnLine UP AAR-GST 14

Saharanpur Smart City Ltd., In re, (Rajendra Kumar, Additional Commissioner, Central Goods and
Service Tax Member (Central Tax) and Harilal Prajapati, Joint Commissioner, State Goods and
Service Tax Member (State Tax)), 2023 SCC OnLine UP AAR-GST 21

Shriram Pistons & Rings Ltd., In re, (Rajendra Kumar, Additional Commissioner, Central Goods and
Service Tax Audit Commissionerate, Member (Central Tax) and Vivek Arya, Joint
Commissioner, State Goods and Service Tax Member (State Tax)), 2022 SCC OnLine UP AAR-
GST 15

VS Institute & Hostel (P) Ltd., In re, (Rajendra Kumar, Additional Commissioner, Central Goods and
Service Tax Audit Commissionerate, Member (Central Tax) and Harilal Prajapati, Joint
Commissioner, State Goods and Service Tax Member (State Tax)), 2023 SCC OnLine UP AAR-
GST 22
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To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scconline /
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online
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